
THE NATIONAL COIYPANY LAW TRIBUNAL, MUIYBAI BENCH - I,
M U IVI BAI

cP 772/252(t\/MB/20t8

CORAM : SHRI B.S.V. PRAKASH KUMAR, ME|4BER (J)
SHRI RAVIKUMAR DURAISAIYY, 14EMBER (T)

ORDER SHEET OF THE HEARING OF N4UNIBAI BENCH OF THE NATIONAL COIV'IPANY
LAW TRIBUNAL ON 03,O9.2018

NAI\4E OF THE PARTIES: ESS SQUARE DEVEOPERS PVT, LTD,

v/s.

ROC, MUMBAI

SECTIONS OF THE COIYPANIES ACT : SECTION 252(1) OF C.A. 2013.

ORDER
37. cP 772/252(7 \/MB 0182

RAVIKUN4AR DURAISAMY
lvlember (Technica l)

None present. List this matter on 4.10.2018

sat 5d t-
B.s.v. PRAKASn xduen

Member (Judicial)


